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...... 'Additional reply be filed by the respondent no. 5-Project Proponent on or before
10.11.2023 and a copy thereof be sent to the District Magistrate, Pithoragarh and concerned District
Mining Officer, Regional Officer, UKPCB who shall on receipt thereof verify the compliance by the
Project Proponent and submit report to this Tribunal on or befor 25.11.2023 by way of email at
judicial-ngt@gov.in preferably in the form of Searchable PDF/OCR supported PDF and not in the form
of Image PDF.

"0 Y BRA ifewer gRT WG SWRIad el &9 A yfard) wen—os
TECHReG Ho W00 fARew Wio wors Rie WY g1 ueers & W ¥ gd # rieq
At gRT GIR TR PR & W yeeE=Tia @ bRt /Ut fedie 07.11.2023
@y Herme) & Sude HRRM T, O B ¥ @0 ISy gRa afdewr, 98 Rl gwo
aIRe TRl & IIPY TR R AT gRT fRATE 16.11.2023 B el I Ford],
Tedie AR (Tom), 9Hue fuRre & Mo o ) 9fRfy g
3T / g Raié A0 Ui gRa ifdraRor & st o B uftg @ o W@ R

e I—-SHRITJANR |

(S Sre)
Rrefere, fuiRme |

895




372

1
A

The District Collector

Pithoragarh TEIE | 2

Uttarakhand

Wl ;/ n Y d]}j /ﬂ

Dated: 04/11/2023

Subject: Regarding our case at Hon’ble NGT court Principal Bench Delhi case no- 78/2023.

Respected Mam,

) v'This is in concern t'hat: éccording to notice &ﬂh‘earing from NGT Cour;t‘dated -06/09/2023,Wé have

completed all the compliances.

1- According to the Dm imposing penalty order Rs-1474200.00 Paid out & challan enclosed.
2- Total quantity of mined minerals details filled out & provided to Hon’ble Court.

3- Copy of EMP & EIA provided to NGT court.

4- Photograph & quantity of plantation done provided to NGT Court.
5- Retaining wall is constructed & Photograph is attached with this letter.
6- Forest penalty for cutting of trees had been paid out letter enclosed.

Now it’s our humble request kindly consider our matter & verify our activities done at mining site to

allow us permission to commence mining at our site.

Enclosed hereby: Photographs of work done at site.
Documents related to penality.

CC To : 1-District Mine officer Pithoragarh.

2-Regional Officer Pollution control board Haldwani.

Thanking you indnticipation

Rajendra Singh Daf t‘
Mine Owner

M/S J D MINERALS
Bajeta Soap Stone Mine.
Haldwani- Nainital
Uttarakahnd

Mob.no -9870880465
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e - Uttarakhand Treasury Form-209(1)
Financial Handbook Vol. V, Part- (i
Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank Of India (Payment Gateway)
Status : (S) Completed Successfully

1 | Name of the person (designation if necessary or I D MINERALS
Organization on whose behalf amount is being paid.
2 | Address i - B - 54 JUDGE FARM CHHOTI -
MUKHANI HALDWAN, , NAINITAL
Uttarakhand 263139

3 | Registration Number (if necessary)

4 | Full details of amount to be deposited (for which

purpose and in favour of) Imposed fee charge on illegal Soap stone

during Mining at Village Bajeta Teshil
Munsyari District Pithoragarh

5 | Gross value of Challan 774200
6 | Net value of Challan 774200
7 | Deaprtment Director Industries
8 | Related office for which challan is to be deposit District Mine Officer Pithoragarh
9 | Full details of Head of Account 0853 - Non-ferrous Mining and Metallurgical
Industries
10 13 Digit code of Head of A/c As per details below
SLNo. Services 'Detail Head Amount
1 Mineral Concession Fee rent and interest charges. 0853001 02071 00” o o 774200
T T T gtal Chalan Amount : n 774200
Amount (iﬁ words) - Rs. Seven Lakh Seventy-Four Thousand Two Hundred only
Signature of departmental officer with seal For J. N ﬁﬁﬂg‘i
______ Auﬂx. Signatory
Challan No- 08530423E0054654 Amount in Figure(Rs.) - 774200
Date - 29-APR-2023 Amount in words - Rs. Seven Lakh Seventy-Four Thousand Two
Hundred only
Received Through

Bank Reff. No. - CPACRZTEES6

State Bank Of India (Payment Gateway)
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Uitarakhand Treasury Form-209(1)
Financial Handbook Vol. V, Part- i
Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank Of India (Payment Gateway)
Status : (S) Completed successfully.

1 Name of the person (designation if necessary or J D MINERALS
Organization on whose behalf amount is being paid.

2 Address B - 54 JUDGE FARM CHHOT!I
. ) MUKHANI HALDWAN, , NAINITAL
Uttarakhand 263139

3 | Registration Number (if necessary)

4 | Full details of amount to be deposited (for which

purpose and in favour of) Imposed fee charge on illegal Soap stone

during Mining at Village Bajeta Teshil
Munsyari District Pithoragarh

5 | Gross value of Challan 700000
6 | Net value of Challan 700000
7 | Deaprtment Director Industries
8 Related office for which challan is to be deposit District Mine Officer Pithoragarh
9 | Full details of Head of Account 0853 - Non-ferrous Mining and Metaliurgical
Industries
10 13 Digit code of Head of A/c As per details below
SL No.  ‘Services Detail Head Amount
1 Mineral Concession Fee rent and interest charges. 0853001020100 700000
Total Challan Amount- 700000
Amount (in words) - Rs. Seven Lakh only
Signature of departmental officer with seal J D MINERALS
Challan No- 08530723E0025630 Amount in Figurc(Rs.) - 700000
Date - 11-JUL-2023 Amount in words - Rs. Seven Lakh only

Received Through

Bank Reff. No. - CPACXBIFU2

State Bank Of India (Payment Gatcway)
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Bora Colony Nursery, Near Mandi Gate, Baremy Road, Haldwani (Mainital) Uttarakhand

To. Mis. e D Mu}mb c:{qu Mlare. > 292
Address . V/j‘d’L I%J' f#’lﬁ— M[ ND Anl ﬂwwa, R!HJ
sv 05 IAIGlelpInlglelols ,ui bl one . eS':x for

H e © @gg

HSN TOTAI VALUE
PARTICULARS Code Qty. Rate Exempted | 575% | GST12% | 53537 '3%

Nam qu 06e2 | oo | 26 |Yaoe |
R 0602 | (g0 | (ST | 1S9 |
” t i f
QW (5u1« 060 %] So 26 ady
A bt 6leg | 56 | 157 | TSP o
z | |
@ Suiba be

=4 (M&?o ﬁq 66l | |oee NG @_JE: \ %

Total Value without Tax [
| AN 1 CGST @ 0% |24% | 6% | 9% | |
Name : Golden Green Nursery 1
sark + Axis Bank SGST @ 0% 2196 | 6% [ 9% | |
Branch : Talli Haldwani IGST @ 0% | 5% |12%|18% /
A/c. No.: 920020019764444 Total Value with Tax @, Q,S—U /
IFSC  : UTIB0000584 fr et

GRAND TOTAL ’

z299<0° / -

e Goods once sold will not be taken back. For - GOLDEN ﬁREEN NéRSERY

o All Disputes subject to Haldwani Jurisdiction only.
¢ E&OQE
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... Additional reply be filed by the respondent no. 5-Project Proponent on or
before 10.11.2023 and a copy thereof be sent to the District Magistrate, Pithoragarh
and concerned District Mining Officer, Regional Officer, UKPCB who shall on receipt
thereof verify the compliance by the Project Proponent and submit report to this
Tribunal on or befor 25.11.2023 by way of emall at judicial-ngt@gov.in preferably in
the form of Searchable PDF/OCR supported PDF and not in the form of Image PDF.
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................ In view of the mandate in Section 20 of the National Green Tribunal

Act, 2010 requiring this Tribunal to apply precautionary principle and serious

environmental violations alleged to have been made by the responde'ﬁt no. 5,

respondent no. 5 is restrained till further orders from carrying out any further mining

activity in the mining site leased out to it. ' ‘

The District Magistrate and the Superintendent of Police, Pithoragarh are

also directed to take appropriate steps to ensure that no further mining takes place in
the mining site in question. :

S Ho I wRG giitreRer gRT wRT el @ erue # o
ﬁo@oﬁﬂwuﬁosﬁmﬁ?mﬁﬁﬁmﬁ@o—mmqﬂﬁwﬁw,
Wﬁﬁ,mﬁma%qaﬁmﬁmﬁmﬂagﬂw,wﬁm
FAIT 17.967 20 Y W Wipd AR @ @ gee ¥ @/ ReR B
31 areell I wftrefe fvar oiman &

Sy oo, g7wm vd Rer @m e, Rekee gg
YjﬁﬁﬂﬁaﬁﬁEﬁWW@JﬂW&ﬁW@r&?ﬁaﬁﬁﬁﬂﬁWW
G /il Bt 9 89 U | '

femriep Ry 19, 2023
(ST SR

. W fOelRTTE |

HRA-235 8 / AR / 202223 Rieficp Ry 19 . 2023
wfafefy feiifea @1 eemt v smawas rfa &g g —

Y TSR, Fvamy |

el @ ST, qoed vd @it R, RedRre |

Ho Sloglo MeRew mo +ff Worr Ris Twid), PR do—s4 oior B w1E-
T, Begll, 99U feRmTe |

PN~

:{ﬁﬂr@aﬂﬁ fUeiRTTe |



A ‘
EAS o4ilie A
wo -  Uttarakhand Treasury Form-209(1) R A

Financial Handbook Vol. V, Part- Il
Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank Of India (Payment Gateway)
Status : (S) Completed Successfully

1 | Name of the person (designation if necessary or J D MINERALS
Organization on whose behalf amount is being paid.
2 | Address ’ B - 54 JUDGE FARM CHHOTI
MUKHANI HALDWAN, , NAINITAL
Uttarakhand 263139

3 | Registration Number (if necessary)

4 | Full details of amount to be deposited (for which

purpose and in favour of) imposed fee charge on illegal Soap stone

during Mining at Village Bajeta Teshil
Munsyari District Pithoragarh

5 | Gross value of Challan 774200

6 | Netvalue of Challan 774200

7 | Deaprtment Director Industries

8 Related office for which challan is to be deposit District Mine Officer Pithoragarh

9 | Full details of Head of Account 0853 - Non-ferrous Mining and Metallurgical

[ndustries

10 13 Digit code of Head of A/c As per details below
SLNo. Services Detail Head Amount
"1 Mineral Concession Fes rent and interest charges. 0853001020100 774200
e T T T T Total Challan Amount- | 774200

Amount (iﬁ words) - Rs. Seven Lakh Seventy-Four Thousand Two Hundred only

Signature of departmental officer with seal For J. ' ﬁgggs

Auth. Signatory

Challan No- 08530423E0054654 Amount in Figure(Rs.) - 774200
Date - 29-APR-2023 Amount in words - Rs. Seven Lakh Seventy-Four Thousand Two
Hundred only

Received Through

Bank Reff. No. - CPACRZTEEG6

State Bank Of India (Payment Gateway)




syaihanid Treasury Form-209(1)
Financial Handbook Vol. V, Part- i
Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch - State Bank Of India (Payment Gateway)

Status : (S) Completed successfully.

1 Name of the person (designation if necessary or JD MINERALS
Organization on whose behalf amount is being paid.

2 | Address : B - 54 JUDGE FARM CHHOTI
MUKHANI HALDWAN, , NAINITAL
Uttarakhand 263139

3 | Registration Number (if necessary) e

4 Full details of amount to be deposited (for which

ourpose and in favour of) Imposed fee charge on illegal Soap stone

during Mining at Village Bajeta Teshil
Munsyari District Pithoragarh

5 | Gross value of Challan 700000
6 | Net value of Challan 700000
7 | Deaprtment Director Industries
8 Related office for which challan is to be deposit District Mine Officer Pithoragarh
9 | Full details of Head of Account 0853 - Non-ferrous Mining and Metallurgical
Industries
10 13 Digit code of Head of A/c As per details below
SL No. Services ‘Detail Head Amount
1 Mineral Concession Fee rent and interest charges. 0853001020100 700000
Total Challan Amount- ' 700000

Amount (in words) - Rs. Seven Lakh only

Signature of qepartmental officer with seal J D MINERALS
Challan No- 08530723E0025630 Amount in Figure(Rs.) - 700000
Date - 11-JUL-2023 Amount in words - Rs. Seven Lakh only

Received Through

Bank Reff. No. - CPACXBIFU2 |

State Bank Of India (Payment Gateway)
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Dealer Registration No: M062023894

Dealer Name: RAJENDRA SINGH DAFOQOTI
Dealer Type: Mine Owner
Frim: M/S J.D.MINERALS
GSTIN: 05AGepd9628d1zq

406

Directorate of Geology and Mining, Uttarakhand

Dealer Sale Report

From 12/11/2021 To 22/11/2023

a‘m-og

District: Pithoragarh
Tehsil: Tejam
Lease Location: Bajeta
Moble No: 9870880465
Email: jdminerals2006@yahoo.co.in

Print Date and Time 22-Nov-2023

12:34:15 PM

Sr.No. Date Form No Valid Upto Vehicle No Purchaser Purchaser Mineral Weight Rate/ Sale Value SGST | CGST | IGST Payble Sal.e Value

GSTIN (Quintal) | Quintal | w/o Tax (%) ®) ® ® Tax () With Tax
1 23/11/2022 05:11 PM | IM23894000001 | 24/11/2022 05:11 PM | UK04CA9660 Unregistred N/A Soapstone 100.00 500.00 50000.00( 1250.00{ 1250.00 0.00 2500.00 52500.00
2 23/11/2022 05:14 PM | IM23894000002 | 24/11/2022 05:14 PM UKO05CA2130 | Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00] 1375.00 0.00 2750.00 57750.00
3 16/12/2022 05:22 PM | IM23894000003 | 17/12/2022 03:22 PM | UKO4CB8839 Unregistred N/A Soapstone 140.00 500.00 70000.00( 1750.00| 1750.00 0.00) 3500.00 73500.00
4 16/12/2022 05:25 PM | IM23894000004 | 17/12/2022 04:25 PM UK04CB6392 | Unregistred N/A Soapstone 135.00 500.00 67500.00 | 1687.50| 1687.50 0.00 3375.00 70875.00
5 20/12/2022 04:02 PM | IM23894000005 | 21/12/2022 04:02 PM | UK04CB6392 Unregistred N/A Soapstone 129.20 501.16 64749.52| 1618.74| 1618.74 0.00 3237.48 67987.00
6 20/12/2022 04:51 PM | IM23894000006 | 21/12/2022 04:51 PM | UK04CB8839 Unregistred N/A Soapstone 136.30 500.00 68149.52| 1703.74{ 1703.74 0.00 3407.48 71557.00
7 20/12/2022 04:58 PM | IM23894000007 | 21/12/2022 04:58 PM UKO04CA8232 | Unregistred N/A Soapstone 131.60 500.00 65800.00| 1645.00] 1645.00 0.00 3290.00 69090.00
8 20/12/2022 05:07 PM | IM23894000008 | 21/12/2022 05:07 PM UKO04CB8967 | Unregistred N/A Soapstone 132.30 500.00 66149.52| 1653.74! 1653.74 0.00 3307.48 69457.00
9 21/12/2022 02:08 PM | IM23894000009 | 22/12/2022 02:08 PM UKO04CB0991 | Unregistred N/A Soapstone 140.00 500.00 70000.00| 1750.00; 1750.00 0.00 3500.00 73500.00
10 21/12/2022 02:14 PM | IM23894000010 | 22/12/2022 02:14 PM UKO04CA9693 | Unregistred N/A Soapstone 130.00 500.00 65000.00| 1625.00] 1625.00 0.00, 3250.00 68250.00
11 24/12/2022 03:40 PM | IM23894000011 | 25/12/2022 03:40 PM UK04CB8839 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00] 1500.00 0.00 3000.00 63000.00
12 24/12/2022 04:56 PM | IM23894000012 | 25/12/2022 04:56 PM UK04CB6392 | Unregistred N/A Soapstonc 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
13 24/12/2022 04:5;M IM23894000013 | 25/12/2022 04:59 PM | UK04CB8967 Unregistred N/A Soapstone 120.00 500.00 60000.00} 1500.00| 1500.00 0.00 367()‘0.7;)70~ 63000.00
14 26/12/2022 11 :lié)iAM [M23894000014 | 27/12/2022 11:40 AM | UK04CA9693 Unregistred N/A Soapstone 132.60 500.00 66300.00! 1657.50| 1657.50 0.00 3315.00 69615.00
15 28/12/2022 11:59 AM | IM23894000015 | 29/12/2022 11:59 AM UKO4CB8839 | Unregistred N/A Soapstone 120.00 500.00 60000.00{ 1500.00] 1500.00 0.00 3000.00 63000.00
16 28/12/2022 03:30 PM | IM23894000016 | 29/12/2022 03:30 PM UK04CC5025 | Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00/ 1250.00 0.00 2500.00 52500.00
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Sr.No. Date Form No Valid Upto Vehicle No Purchaser Purchaser Mineral Weight Rate/ Sale Value SGST | CGST IGST Payble Sale Value
GSTIN (Quintal) | Quintal | w/o Tax (%) ® ® ®) Tax () With Tax
17 31/12/2022 10:35 AM | IM23894000017 | 01/01/2023 10:35 AM | UK04CB6392 Unregistred N/A Soapstone 122.00 500.00 61000.00| 1525.00{ 1525.00 0.00 3050.00 64050.00
18 31/12/2022 10:39 AM | IM23894000018 | 01/01/2023 10:39 AM | UKO04CB8967 Unregistred N/A Soapstone 121.50 500.00 60749.52| 1518.74] 1518.74 0.00 3037.48 63787.00
19 01/01/2023 01:58 PM | IM23894000019 | 02/01/2023 01:58 PM | UK04CC5025 Unregistred N/A Soapstone 125.00 500.00 62500.00 | 1562.50| 1562.50 0.00 3125.00 65625.00
20 02/01/2023 12:08 PM | IM23894000020 | 03/01/2023 12:08 PM | UKO4CB8807 | Unregistred N/A Soapstone 126.90 500.00 63449.52 | 1586.24| 1586.24 0.00 3172.48 66622.00
21 03/01/2023 12:38 PM | IM23894000021 | 04/01/2023 12:38 PM | UKO04CA8993 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
22 03/01/2023 01:10 PM | IM23894000022 | 04/01/2023 01:10 PM | UKO04CB6392 | Unregistred N/A Soapstone 128.80 500.00 64400.00| 1610.00| 1610.00 0.00 3220.00 67620.00
23 03/01/2023 02:55 PM | IM23894000023 | 04/01/2023 02:55 PM | UKO04CB8967 | Unregistred N/A Soapstone 128.80 500.00 64400.00| 1610.00| 1610.00 0.00 3220.00 67620.00
24 05/01/2023 10:14 AM | IM23894000024 | 06/01/2023 10:14 AM | UKO04CB8807 | Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00f 1250.00 0.00 2500.00 52500.00
25 05/01/2023 12:30 PM | IM23894000025 | 06/01/2023 12:30 PM | UKO05CA1778 Unregistred N/A Soapstone 120.00 500.00 60000.00 | 1500.00{ 1500.00 0.00 3000.00| 63000.00
26 05/01/2023 12:36 PM | IM23894000026 | 06/01/2023 12:36 PM | UKO04CB5062 Unregistred N/A Soapstone 130.00 500.00 65000.00! 1625.00 1625.00 0.00 3250.00 68250.00
27 05/01/2023 05:52 PM | IM23894000027 | 06/01/2023 05:52 PM | UK04CA8232 Unregistred N/A Soapstone 125.00 500.00 62500.00| 1562.50| 1562.50 0.00 3125.00] 65625.00
28 06/01/2023 10:04 AM | IM23894000028 | 07/01/2023 10:04 AM | UK04CB1924 Unregistred N/A Soapstone 120.00 500.00 60000.00! 1500.00| 1500.00 0.00 3000.00 63000.00
29 06/01/2023 03:55 PM | IM23894000029 | 07/01/2023 03:55 PM | UKO04CA7743 Unregistred N/A Soapstone 150.00 500.00 75000.00| 1875.00| 1875.00 0.00 3750.00 78750.00
30 07/01/2023 10:05 AM | IM23894000030 | 08/01/2023 10:05 AM [ UKO05CA1911 Unregistred N/A Soapstone 150.00 500.00 75000.00 | 1875.00{ 1875.00 0.00 3750.00] 78750.00
31 07/01/2023 11:05 AM | IM23894000031 | 08/01/2023 11:05 AM | UKO04CB6392 Unregistred N/A Soapstone 120.00 500.00 60000.00 | 1500.00( 1500.00 0.00 3000.00 63000.00
32 07/01/2023 11:14 AM | IM23894000032 | 08/01/2023 11:14 AM | UKO04CB0068 Unregistred N/A Soapstone 125.00 500.00 62500.00| 1562.50| 1562.50 0.00 3125.00 65625.00
33 07/01/2023 12:59 PM | IM23894000033 | 08/01/2023 12:59 PM UKO04CB8960 | Unregistred N/A Soapstone 125.00 500.00 62500.00 | 1562.50| 1562.50 0.00 3125.00 65625.00
34 07/01/2023 01:59 PM | IM23894000034 | 08/01/2023 01:59 PM | UK04CA8993 Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 0.00 2750.00 5§7750.00
35 07/01/2023 04:18 PM | IM23894000035 | 08/01/2023 04:18 PM | UKO04CB8967 Unregistred N/A Soapstone 120.00 500.00 60000.00 | 1500.00| 1500.00 0.00 3000.00 63000.00
36 08/01/2023 01:31 PM | IM23894000036 | 09/01/2023 01:31 PM | UK04CB0416 Unregistred N/A Soapstone 90.00 500.00 45000.00 | 1125.00 1125.00 0.00 2250.00 47250.00
37 10/01/2023 10:19 AM | (M23894000037 | 11/01/2023 10:19 AM | UKO04CB5062 Unrcgi:trcd N/A Soapstone 136.80 500.00 6840(;0‘(‘: 1710.00| 1710.00 0.00 3420.00 71820‘()7()
38 10/01/2023 10:23 AM | IM23894000038 | 11/01/2023 10:23 AM | UK04CB4983 Umx:g-islrcd N/A Soapstone 137.20 500.00 68600.00| 1715.00| 1715.00 6.00 3430.00 72030.00
39 10/01/2023 04:25 PM | IM23894000039 | 11/01/2023 04:25 PM | UK04CB8082 Unrcgis:red N/A Soapstone 150.00 500.00 75000.00| 1875.00| 1875.00 0.00 3750.00 7875"0_‘()0
L DI e O.t.:l3 - U —
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Print Date and Time 22-Nov-2023

12:34:15 PM

Sr.No. Date Form No Valid Upto Vehicle No Purchaser Purchaser Mineral We'ight Rs.ltel Sale Value SGST | CGST IGST Payble Sal.e Value
GSTIN (Quintal) | Quintal | w/o Tax (%) ® ®) Q) Tax (%) With Tax
40 11/01/2023 10:37 AM | IM23894000040 | 12/01/2023 10:37 AM | UK04CB7369 | Unregistred N/A Soapstone 135.00 500.00 67500.00| 1687.50| 1687.50 0.00 3375.00 70875.00
41 11/01/2023 10:59 AM | IM23894000041 | 12/01/2023 10:59 AM | UK04CB6392 | Unregistred N/A Soapstone 115.00 500.00 57500.00| 1437.50| 1437.50 0.00 2875.00 60375.00
42 11/01/2023 12:25 PM | IM23894000042 | 12/01/2023 12:25 PM | UKO04CB0068 | Unregistred N/A Soapstone 142.80 500.00 71400.00| 1785.00{ 1785.00 0.00 3570.00 74970.00
43 11/01/2023 12:57 PM | IM23894000043 | 12/01/2023 12:57 PM | UKO04CA8993 | Unregistred N/A Soapstone 127.50 500.00 63749.52| 1593.74| 1593.74 0.00 3187.48 66937.00
44 11/01/2023 05:09 PM | IM23894000044 | 12/01/2023 05:09 PM | UKO04CB8967 | Unregistred N/A Soapstone 137.70 500.00 68849.52| 1721.24( 1721.24 0.00 3442.48 72292.00
45 11/01/2023 07:10 PM | IM23894000045 | 12/01/2023 07:10 PM | UKO04CB1924 | Unregistred N/A Soapstone 132.60 500.00 66300.00| 1657.50| 1657.50 0.00 3315.00 69615.00
46 12/01/2023 11:03 AM | IM23894000046 | 13/01/2023 11:03 AM | UKO04CA9693 | Unregistred N/A Soapstone 135.20 500.00 67600.00| 1690.00| 1690.00 0.00 3380.00, 70980.00
47 12/01/2023 01:25 PM | IM23894000047 | 13/01/2023 01:25 PM | UKO04CB8807 | Unregistred N/A Soapstone 108.00 500.00 54000.00| 1350.00| 1350.00 0.00 2700.00 56700.00
438 12/01/2023 03:06 PM | IM23894000048 | 13/01/2023 03:06 PM | UKO04CB8870 | Unregistred N/A Soapstone 134.40 500.00 67200.00| 1680.00| 1680.00 0.00 3360.00 70560.00
49 12/01/2023 03:15 PM | IM23894000049 | 13/01/2023 03:15 PM | UKO02CAO0521 | Unregistred N/A Soapstone 150.00 500.00 75000.00f 1875.00| 1875.00 0.00 3750.00 78750.00
50 13/01/2023 08:42 AM | IM23894000050 | 14/01/2023 08:42 AM | UKOSCA1778 | Unregistred N/A Soapstone 130.00 500.00 65000.00{ 1625.00| 1625.00 0.00 3250.00 68250.00
51 13/01/2023 09:02 AM | IM23894000051 | 14/01/2023 09:02 AM | UKO04CCO0166 | Unregistred N/A Soapstone 150.00 500.00 75000.00| 1875.00| 1875.00 0.00 3750.00 78750.00
52 13/01/2023 10:36 AM | IM23894000052 | 14/01/2023 10:36 AM | UK04CB1699 | Unregistred N/A Soapstone 160.00 500.00 80000.00| 2000.00{ 2000.00 0.00 4000.00 84000.00
53 13/01/2023 05:48 PM | IM23894000053 | 14/01/2023 05:48 PM | UKO04CB0480 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00|{ 1500.00 0.00 3000.00 63000.00
54 14/01/2023 09:55 AM | IM23894000054 | 15/01/2023 09:55 AM | UK04CB6392 | Unregistred N/A Soapstone 115.00 500.00 57500.00| 1437.50| 1437.50 0.00 2875.00 60375.00
55 14/01/2023 10:17 AM | IM23894000055 | 15/01/2023 10:17 AM | UKOSCAI1911 | Unregistred N/A Soapstone 140.00 500.00 70000.00) 1750.00| 1750.00 0.00 3500.00: 73500.00
56 14/01/2023 10:34 AM | IM23894000056 | 15/01/2023 10:34 AM | UK04CA8993 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
57 14/01/2023 11:01 AM | IM23894000057 | 15/01/2023 11:01 AM | UKO05CA2122 | Unregistred N/A Soapstone 125.00 500.00 62500.00| 1562.50| 1562.50 0.00 3125.00 65625.00
58 14/01/2023 12:40 PM | IM23894000058 | 15/01/2023 12:40 PM | UKO04CB2001 | Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00{ 1375.00 0.00 2750.00 57750.00
- 59 14/01/2023 03:00 PM | IM23894000059 | 15/01/2023 03:00 PM | UKO04CB5062 | Unregistred N/A Soapstone 135.00 500.00 67500.00| 1687.50| 1687.50 0.00 3375.00 70875.00
60 15/01/2023 11:26 AM | IM23894000060 | 16/01/2023 11:26 AM | UK04CB2775 | Unregistred N/A Soapstone 114.40 500.00 57200.00{ 1430.00| 1430.00 0.00 2860.00 60060.00
61 15/01/2023 11:32 AM | IM23894000061 | 16/01/2023 11:32 AM | UKO04CC0306 | Unregistred N/A Soapstonc 145.60 500.00 72800.00| 1820.00| 1820.00 0.00 3640.00 76440.00
62 15/01/2023 02:33 PM | IM23894000062 | 16/01/2023 02:38 PM | UKO04CA9273 | Unregistred N/A Soapstone 161.20 500.00 80600.00| 2015.00{ 2015.00 0.00 4030.00 84630.00
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63 15/01/2023 06:02 PM | IM23894000063 | 16/01/2023 06:02 PM | UKO0S5CA2240 | Unregistred N/A Soapstone 140.00 500.00 70000.00{ 1750.00! 1750.00 0.00 3500.00] 73500.00
64 15/01/2023 06:06 PM | IM23894000064 | 16/01/2023 06:06 PM | UK04CB2413 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00( 1500.00 0.00 3000.00] 63000.00
65 16/01/2023 11:46 AM | IM23894000065 | 17/01/2023 11:46 AM | UKO04CB8807 | Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00( 1250.00 0.00 2500.00| 52500.00
66 16/01/2023 12:27 PM | IM23894000066 | 17/01/2023 12:27 PM | UKO04CB8960 | Unregistred N/A Soapstone 140.00 500.00 70000.00 1750.00{ 1750.00 0.00 3500.00 73500.00
67 16/01/2023 01:17 PM | IM23894000067 | 17/01/2023 01:17 PM | UKO4CA3186 | Unregistred N/A Soapstone 130.00 500.00 65000.00| 1625.00{ 1625.00 0.00 3250.00 68250.00
68 16/01/2023 02:33 PM | IM23894000068 | 17/01/2023 02:33 PM | UKO4CB0655 | Unregistred N/A Soapstone 150.00 500.00 75000.00 1875.00{ 1875.00 0.00 3750.00 78750.00
69 16/01/2023 04:43 PM | IM23894000069 | 17/01/2023 04:43 PM | UKO04CB8967 | Unregistred N/A Soapstone 120.00 500.00 60000.00 | 1500.00| 1500.00 0.00 3000.00 63000.00
70 16/01/2023 04:55 PM | IM23894000070 { 17/01/2023 04:55 PM | UKO04CB8870 | Unregistred N/A Soapstone 140.00 500.00 70000.00| 1750.00{ 1750.00 0.00 3500.00 73500.00
71 17/01/2023 04:05 PM | IM23894000071 | 18/01/2023 04:05 PM | UKO5CA1911 | Unregistred N/A Soapstone 140.00 500.00 70000.00} 1750.00| 1750.00 0.00 3500.00 73500.00
72 17/01/2023 04:14 PM | IM23894000072 | 18/01/2023 04:14 PM | UKO04CCO166 | Unregistred N/A Soapstone 150.00 500.00 75000.00 1875.00f 1875.00 0.00 3750.00 78750.00
73 18/01/2023 10:15 AM | IM23894000073 | 19/01/2023 10:15 AM | UKO04CA9809 | Unregistred N/A Soapstone 150.00 500.00 75000.00 | 1875.00| 1875.00 0.00 3750.00 78750.00
] 74 18/01/2023 10:18 AM | IM23894000074 | 19/01/2023 10:18 AM | UKO02CAO0521 | Unregistred N/A Soapstone 150.00 500.00 75000.00| 1875.00| 1875.00 0.00 3750.00 78750.00
75 18/01/2023 10:22 AM | IM23894000075 | 19/01/2023 10:22 AM | UKO04CB0480 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00] 1500.00 0.00 3000.00 63000.00
76 18/01/2023 12:48 PM | IM23894000076 | 19/01/2023 12:48 PM | UKO05CA2122 | Unregistred N/A Soapstone 125.00 500.00 62500.00] 1562.50! 1562.50 0.00 3125.00 65625.00
77 18/01/2023 03:29 PM | IM23894000077 | 19/01/2023 03:29 PM | UKO04CB0068 | Unregistred N/A Soapstone 140.00 500.00 70000.00 | 1750.00| 1750.00 0.00 3500.00 73500.00
78 18/01/2023 03:33 PM | IM23894000078 | 19/01/2023 03:33 PM | UKO4CAR993 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
79 18/01/2023 03:36 PM | IM23894000079 19/01/2023—(;3:36 PM | UKO04CB3521 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00] 1500.00 0.00 3000.00 63000.00
80 19/01/2023 03:28 PM | IM23894000080 | 20/01/2023 03:28 PM | UKO04CB5062 | Unregistred N/A Soapstone 135.00 500.00 67500.00| 1687.50} 1687.50 0.00 3375.00 70875.00
81 19/01/2023 05:33 PM | IM23894000081 | 20/01/2023 05:38 PM | UKO04CB8967 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
82 20/01/2023 09:51 AM | IM23894000082 | 20/01/2023 02:51 PM | UKO04CB1924 | Unregistred N/A Soapstone 120.00 500.00 60000.00 | 1500.00| 1500.00 0.00 3000.00 63000.00
83 21/01/2023 09:55 AM | IM23894000083 | 22/01/2023 08:19 AM | UKO04CB6392 | Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 7 0.00 2750.00 57750.00
84 21/01/2023 09:58 AM | IM23894000084 | 22/01/2023 08:22 AM UK04CB89;6 ! Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00 1500_.;()7”7 0.00 3000.00 V Mb3000.00
85 21/01/2023 10:54 AM | IM23894000085 22/01/'.:?)23 09:18 AM | UKO05CA2122 i ”lenrcgistred N/A Soapstone » 110.00 500.00 55000.00{ 1375.00 1375.4’)‘47) 0.00 2750.00 ;7750.00
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86 21/01/2023 02:28 PM | IM23894000086 | 22/01/2023 12:52 PM | UKO04CB8914 | Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 0.00; 2750.00 57750.00
87 21/01/2023 05:30 PM | IM23894000087 | 22/01/2023 03:54 PM | UKO04CBS5062 | Unregistred N/A Soapstone 130.00 500.00 65000.00| 1625.00{ 1625.00 0.00 3250.00 68250.00
88 21/01/2023 06:53 PM | IM23894000088 | 22/01/2023 05:17 PM | UKO04CB9990 | Unregistred N/A Soapstone 130.00 500.00 65000.00| 1625.00| 1625.00 0.00 3250.00 68250.00
89 21/01/2023 06:58 PM | IM23894000089 | 22/01/2023 05:22 PM | UKO05CA2240 | Unregistred N/A Soapstone 135.00 500.00 67500.00| 1687.50| 1687.50 0.00 3375.00 70875.00
90 22/01/2023 10:47 AM | IM23894000090 | 23/01/2023 09:11 AM | UKO04CA8232 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00{ 1500.00 0.00 3000.00 63000.00
91 22/01/2023 10:51 AM | IM23894000091 | 23/01/2023 09:15 AM | UKO04CB9458 | Unregistred N/A Soapstone 127.50 500.00 63749.52| 1593.74| 1593.74 0.00 3187.48 66937.00
92 22/01/2023 10:58 AM | IM23894000092 | 23/01/2023 09:22 AM | UKO04CA8993 | Unregistred N/A Soapstone 117.50 500.00 58749.52| 1468.74| 1468.74 0.00 293748 61687.00
93 22/01/2023 04:50 PM | IM23894000093 | 23/01/2023 03:14 PM | UK04CA3186 | Unregistred N/A Soapstone 125.00 500.00 62500.00| 1562.50| 1562.50 0.00 3125.00 65625.00
94 22/01/2023 04:54 PM | IM23894000094 | 23/01/2023 03:18 PM | UK04CB9999 | Unregistred N/A Soapstone 145.70 500.00 72849.52| 1821.24| 1821.24 0.00 3642.48 76492.00
95 23/01/2023 10:15 AM | IM23894000095 | 24/01/2023 08:39 AM | UKO04CA9693 | Unregistred N/A Soapstone 90.00 476.19 42857.14| 1071.43| 1071.43 0.00 2142.86 45000.00
96 23/01/2023 10:18 AM | IM23894000096 | 24/01/2023 08:42 AM | UKO04CA1941 | Unregistred N/A Soapstone 90.00 500.00 45000.00/ [125.00{ 1125.00 0.00 2250.00 47250.00
97 23/01/2023 11:44 AM | IM23894000097 | 24/01/2023 10:08 AM | UK04CB8745 Unregistred N/A Soapstone 80.00 500.00 40000.00| 1000.00| 1000.00 0.00 2000.00 42000.00
98 23/01/2023 12:46 PM | IM23894000098 | 24/01/2023 11:10 AM | UKO04CB2413 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
99 23/01/2023 03:18 PM | IM23894000099 | 24/01/2023 01:42 PM | UKO04CB7369 Unregistred N/A Soapstone 120.00 500.00 60000.00) 1500.00| 1500.00 0.00 3000.00 63000.00
100 23/01/2023 03:36 PM | IM23894000100| 24/01/2023 02:00 PM | UKO04CA9512 Unregistred N/A Soapstone 60.00 500.00 30000.00| 750.00 750.00 0.00 1500.00 31500.00
101 23/01/2023 04:35 PM | IM23894000101 | 24/01/2023 02:59 PM | UKO04CB9415 Unregistred NA Soapstone 110.00 500.00 55000.00{ 1375.00| 1375.00 0.00 2750.00 57750.00
102 24/01/2023 10:14 AM | IM23894000102 | 25/01/2023 08:38 AM | UKO04CB1699 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
103 24/01/2023 10:17 AM | IM23894000103 | 25/01/2023 08:41 AM | UKO04CB8967 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
104 24/01/2023 11:54 AM | IM23894000104 | 25/01/2023 10:18 AM | UKO05CA2122 Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 0.00 2750.00 57750.00
105 24/01/2023 11:58 AM | IM23894000105 | 25/01/2023 10:22 AM | UKO04CB0655 Unregistred N/A Soapstone 150.00 500.00 75000.00! 1875.00{ 1875.00 0.00 3750.00 78750.00
106 24/01/2023 04:32 PM | IM23894000106 | 25/01/2023 02:56 PM | UK04CB6392 Unregistred N/A Soapstone 115.00 500.00 57500.00{ 1437.50| 1437.50 0.00 2875.00 60375.00
107 24/01/2023 06:00 PM | IM23894000107 | 25/01/2023 04:24 PM | UKO05CA1911 Unregistred N/A Soapstone 140.00 500.00 70000.00| 1750.00( 1750.00 0.00 3500.00 73500.00
108 25/01/2023 05:01 PM | IM23894000108 | 26/01/2023 03:25 PM | UKO04CA8609 Unregistred N/A Soapstone 90.00 500.00 45000.00{ 1125.00| 1125.00 0.00 2250.00 47250.00
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109 25/01/2023 05:08 PM | IM23894000109 | 26/01/2023 03:32 PM | UKOSCA1112 Unregistred N/A Soapstone 90.00 500.00 45000.00! 1125.00| 1125.00 0.00 2250.00 47250.00
110 25/01/2023 05:12 PM | IM23894000110 | 26/01/2023 03:36 PM | UK02CA7777 Unregistred N/A Soapstone 90.00 500.00 45000.00] 1125.00] 1125.00 0.00 2250.00 47250.00
111 26/01/2023 11:15 AM | IM23894000111 | 27/01/2023 09:39 AM | UKO05CA2240 Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 0.00 2750.00 57750.00
112 26/01/2023 03:43 PM | IM23894000112 | 27/01/2023 02:07 PM | UKO04CA9809 Unregistred N/A Soapstone 120.00 500.00 60000.00 | 1500.00{ 1500.00 0.00 3000.00 63000.00
113 | 26/01/2023 05:24 PM | IM23894000113 | 27/01/2023 03:48 PM | UK04CB5062 Unregistred N/A Soapstone 110.00 500.00 55000.00 1375.00 1375.00 0.00 2750.00 57750.00
114 27/01/2023 12:31 PM | IM23894000114 | 28/01/2023 10:55 AM | UK02CA0521 Unregistred N/A Soapstone 110.00 500.00 55000.00{ 1375.00{ 1375.00 0.00 2750.00 57750.00
115 27/01/2023 12:40 PM | IM23894000115 | 28/01/2023 11:04 AM | UKO4CB8960 Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 0.00 2750.00 57750.00
116 27/01/2023 04:01 PM | IM23894000116 | 28/01/2023 02:25 PM | UKO04CC0166 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00] 1500.00 0.00 3000.00 63000.00
117 | 28/01/2023 10:39 AM | IM23894000117 | 29/01/2023 09:03 AM | UKO04CA8993 Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00| 1250.00 0.00 2500.00 52500.00
118 28/01/2023 10:42 AM | IM23894000118 | 29/01/2023 09:06 AM | UK04CA9693 Unregistred N/A Soapstone 90.00 500.00 45000.00] 1125.00; 1125.00 0.00 2250.00 47250.00
119 28/01/2023 11:41 AM | IM23894000119 | 29/01/2023 10:05 AM | UKO04CB1924 Unregistred N/A Soapstone 115.00 500.00 57500.00| 1437.50| 1437.50 0.00 2875.00 60375.00
120 28/01/2023 04:15 PM | IM23894000120 | 29/01/2023 02:39 PM | UKO04CB3944 Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00| 1250.00 0.00 2500.00 52500.00
121 28/01/2023 06:52 PM | IM23894000121 | 29/01/2023 05:16 PM | UKO04CB6392 Unregistred N/A Soapsto;le 115.00 500.00 57500.00| 1437.50| 1437.50 0.00 2875.00 60375.00
122 28/01/2023 06:56 PM | IM23894000122 | 29/01/2023 05:20 PM | UKO04CA3186 Unregistred N/A Soapstone 125.00 500.00 62500.00| 1562.50| 1562.50 0.00 3125.00 65625.00
123 28/01/2023 06:59 PM | IM23894000123 | 29/01/2023 05:23 PM | UKO04CB8967 Unregistred N/A Soapstone 125.00 500.00 62500.00( 1562.50| 1562.50 0.00 3125.00 65625.00
124 29/01/2023 10:37 AM | IM23894000124 | 29/01/2023 12:55 PM | UKO04CA9512 Unregistred N/A Soapstone 76.80 500.00 38400.00 960.00 960.00 0.00 1920.00 40320.00
125 29/01/2023 02:54 PM | IM23894000125 | 30/01/2023 01:18 PM | UKO04CB0655 Unregistred N/A Soapstone 130.00 500.00 65000.00| 1625.00| 1625.00 0.00 3250.00 68250.00
126 29/01/2023 04:21 PM | IM23894000126 | 30/01/2023 02:45 PM | UKO5CA1911 Unregistred N/A Soapstone 140.00 500.00 70000.00| 1750.00| 1750.00 0.00 3500.00 73500.00
127 29/01/2023 04:25 PM | IM23894000127 | 30/01/2023 02:49 PM | UKO04CB7369 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
128 29/01/2023 05:33 PM | IM23894000128 | 30/01/2023 03:57 PM | UK04CB9734 Unregistred VN/A Soapstone 120.00 500.00 60000.00( 1500.00( 1500.00 0.00 3000.00 63000.00
129 30/01/2023 01:31 PM | IM23894000129 | 31/01/2023 11:55 AM | UK04CB8745 Unregistred N/A Soapstonc 60.00 500.00 30000.00 750.00 750.00 0.00 1500.00 31500.00
130 31/01/2023 11:09 AM | IM23894000130 | 01/02/2023 09:33 AM | UKO04CB2413 Unregistred _ N/A Soapstonc ” 90.00 500.00 45000.00| 1125.00] 1125.00 0.00 2250.00 47250.00
131 31/01/2023 11:16 AM | IM23894000131 | 01/02/2023 09:40 AM | UKO04CA8599 Unregistred N/A Soapstonc V 120.00 500.00 60000.00| 1500.00 15"00.00 0.00 3000.00 63000.00
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132 31/01/2023 06:24 PM | IM23894000132 | 01/02/2023 04:48 PM | UKO04CB0662 Unregistred N/A Soapstone 70.00 500.00 35000.00 875.00 875.00 0.00) 1750.00! 36750.00
133 11/02/2023 11:24 AM | IM23894000133 | 12/02/2023 09:48 AM | UK04CB6392 Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00| 1375.00 0.00] 2750.00 57750.00
134 14/02/2023 10:24 AM | IM23894000134  15/02/2023 08:48 AM | UKO04CB6392 | Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00f 1375.00 0.00 2750.00 57750.00
135 14/02/2023 06:26 PM | IM23894000135 | 15/02/2023 04:50 PM | UKO04CB0662 | Unregistred N/A Soapstone 72.00 500.00 36000.00{ 900.00{ 900.00 0.00! 1800.00 37800.00
136 | 14/02/2023 06:30 PM | IM23894000136 | 15/02/2023 04:54 PM | UKO4CA9512 | Unregistred N/A Soapstone 76.80 500.00 38400.00| 960.00( 960.00 0.00 1920.00 40320.00
137 15/02/2023 02:28 PM | IM23894000137 ‘ 16/02/2023 12:52 PM | UKO4CA8599 | Unregistred N/A Soapstone 90.00 500.00 45000.00| 1125.00 1125.00 0.00 2250.00 47250.00
138 15/02/2023 02:30 PM | IM23894000138 | 16/02/2023 12:54 PM | UKO4CA9809 | Unregistred N/A Soapstone 90.00 500.00 45000.00{ 1125.00| 1125.00 0.00 2250.00 47250.00
139 16/02/2023 09:48 AM | IM23894000139 | 17/02/2023 08:12 AM | UKO04CB8967 | Unregistred N/A Soapstone 100.00 500.00 50000.00 1250.00( 1250.00 0.00) 2500.00 52500.00
140 16/02/2023 04:40 PM | IM23894000140 | 17/02/2023 03:04 PM | UKO04CB5062 | Unrcgistred N/A Soapstone 90.00 500.00 45000.00| 1125.00| 1125.00 0.00 2250.00 47250.00
141 17/02/2023 09:58 AM | IM23894000141 | 18/02/2023 08:22 AM | UKO04CB0662 | Unrcgistred N/A Soapstone 70.00 500.00 35000.00 875.00 875.00 0.00 1750.00 36750.00
142 17/02/2023 10:00 AM | IM23894000142 | 18/02/2023 08:24 AM | UKO04CB6392 | Unregistred N/A Soapstone 120.00 500.00 60000.00] 1500.00| 1500.00 0.00 3000.00 63000.00
143 18/02/2023 05:25 PM | IM23894000143 | 19/02/2023 03:49 PM | UKO04CA9512 Unregistred N/A Soapstone 85.00 500.00 42500.00| 1062.50| 1062.50 0.00 2125.00 44625.00
144 19/02/2023 10:05 AM | IM23894000144 | 20/02/2023 08:29 AM | UKO04CA8232 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00f 1500.00 0.00] 3000.00| 63000.00
145 19/02/2023 10:17 AM | IM23894000145 | 20/02/2023 06:17 AM | UKO04CB0416 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00|{ 1500.00 0.00 3000.00 63000.00
146 19/02/2023 01:22 PM | iIM23894000146 | 20/02/2023 11:46 AM | UKO04CBO0655 Unregistred N/A Soapstone 150.00 500.00 75000.00! 1875.00( 1875.00 0.00| 3750.00 78750.00
147 20/02/2023 04:39 PM | IM23894000147 | 21/02/2023 03:03 PM | UKO04CA8599 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00{ 1500.00 0.00 3000.00 63000.00
148 20/02/2023 05:08 PM | IM23894000148 | 21/02/2023 03:32 PM | UK04CB9614 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00{ 1500.00 0.00 3000.00| 63000.00
149 20/02/2023 05:10 PM | IM23894000149 | 21/02/2023 03:34 PM | UKO04CA8296 Unregis;ed NA Soapstone 120.00 500.00 60000.00| 1500.00] 1500.00 0.00 3000.00 63000.00
150 4 20/02/2023 05:14 PM | IM23894000150 | 21/02/2023 03:38 PM | UKO04CB8967 | Unregistred N/A Soapstone 120.00 500.00 60000.00! 1500.00| 1500.00 0.00 3000.00 63000.00
151 21/02/2023 09:47 AM | IM23894000151 | 22/02/2023 08:11 AM | UK04CB6392 Unregistred N/A Soapstone 120.00 500.00 60000.00; 1500.00| 1500.00 0.00 3000.00 63000.00
152 22/02/2023 01:52 PM | IM23894000152 | 23/02/2023 12:16 PM | UKO04CA9809 Unregistred N/A Soapstone 120.00 500.00 60000.(;)M 1500.00| 1500.00 0.00 3000.00| 63000.00
153 22/02/2023 01:58 PM | IM23894000153 | 23/02/2023 12:2277PM UK04CB7369 Unrcg;i;t;cd N/A Soapstone 120.00 500.00 60000.00{ 1500.00] 1500.00 0.00 3000.00| 63000.00
154 22/02/2023 04:09 PM | IM23894000154 | 23/02/2023 02:33 PM | UK04CCO0166 Unrcgi;;;cd N/A Soapstone 130.00 500.00 65000.00| 1625.00| 1625.00 0.00 3250.00 68250.00
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Sr.No. Date Form No Valid Upto Vehicle No Purchaser Purchaser Mineral Weight Rate/ Sale Value SGST | CGST | IGST Payble Sale Value
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155 22/02/2023 04:57 PM | IM23894000155 | 23/02/2023 03:21 PM | UK04CB3521 Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00( 1375.00 0.00 2750.00 57750.00
156 | 23/02/2023 10:01 AM | IM23894000156 | 24/02/2023 08:25 AM | UKO04CB2413 Unregistred N/A Soapstone 76.80 650.00 49920.00| 1248.00| 1248.00 0.00 2496.00 52416.00
157 24/02/2023 11:28 AM | IM23894000157 | 25/02/2023 09:52 AM | UKO4CB5225 | Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00{ 1250.00 0.00) 2500.00! 52500.00
158 24/02/2023 11:30 AM | IM23894000158 | 25/02/2023 09:54 AM | UKO04CB9734 | Unregistred NA Soapstone 100.00 500.00 50000.00| 1250.00{ 1250.00 0.00 2500.00 52500.00
159 24/02/2023 12:37 PM | IM23894000159 | 25/02/2023 11:01 AM | UKO04CA8599 | Unregistred NA Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
160 | 25/02/2023 10:04 AM | IM23894000160 | 26/02/2023 08:28 AM | UKO04CB8967 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
161 25/02/2023 10:07 AM | IM23894000161 | 26/02/2023 08:31 AM | UK04CB6392 Unregistred N/A Soapstone 120.00 500.00 60000.00{ 1500.00| 1500.00 0.00 3000.00| 63000.00
162 25/02/2023 12:10 PM | IM23894000162 | 26/02/2023 10:34 AM | UKO4CB8866 | Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00| 1250.00 0.00 2500.00| 52500.00
163 25/02/2023 12:17 PM | IM23894000163 | 26/02/2023 10:41 AM | UKO04CB8960 Unregistred N/A Soapstone 120.00 500.00 60000.00 | 1500.00f 1500.00 0.00 3000.00| 63000.00
164 25/02/2023 03:59 PM | IM23894000164 | 26/02/2023 02:23 PM | UK04CB0662 Unregistred N/A Soapstone 60.00 500.00 30000.00 750.00 750.00 0.00 1500.00 31500.00
165 26/02/2023 12:00 PM | IM23894000165 | 27/02/2023 10:24 AM | UK04CA8296 Unregistred N/A Soapstone 151.90 500.00 75949.52 | 1898.74| 1898.74 0.00 3797.48 79747.00
166 27/02/2023 09:53 AM | IM23894000166 | 28/02/2023 08:17 AM | UKO04CA8232 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00, 1500.00 0.00 3000.00 63000.00
167 27/02/2023 11:44 AM | IM23894000167 | 28/02/2023 07:50 AM | UKO04CA9809 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00{ 1500.00 0.00| 3000.00 63000.00
168 27/02/2023 03:37 PM | IM23894000168 | 28/02/2023 02:01 PM | UKOS5CAIL911 Unregistred N/A Soapstone 134.40 500.00 67200.00! 1680.00| 1680.00 0.00 3360.00 70560.00
169 28/02/2023 09:40 AM | IM23894000169 | 01/03/2023 08:04 AM | UK04CB8967 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00( 1500.00 0.00 3000.00 63000.00
170 28/02/2023 09:43 AM | IM23894000170 | 01/03/2023 08:07 AM | UKO04CB6392 Unregistred N/A Soapstone 120.00 ;0000 60000.00] 1500.00} 1500.00 0.00 3000.00 63000.00
171 28/02/2023 10:52 AM | IM23894000171 | 01/03/2023 09:16 AM | UKO04CA9512 Unregistred N/A Soapstone 70.00 500.00 35000.00 875.00 875.00 0.00 1750.00 36750.00
172 28/02/2023 01:20 PM | IM23894000172 | 01/03/2023 11:44 AM | UKO04CB0655 Unregistred N/A Soapstone 139.50 500.00 69749.52| 1743.74| 1743.74 0.00 3487.48 73237.00
173 28/02/2023 01:24 PM | IM23894000173 | 01/03/2023 11:48 AM | UKO04CB9614 Unregistred N/A Soapstone 110.00 500.00 55000.00| 1375.00( 1375.00 0.00 2750.00 57750.00
174 28/02/2023 03:00 PM | IM23894000174 | 01/03/2023 01:24 PM | UK04CB1924 Unregistred N/A Soapstone 80.00 500.00 40000.00| 1000.00| 1000.00 0.00 2000.00 42000.00
175 01/03/2023 10:30 AM | IM23894000175 | 02/03/2023 08:54 AM | UKO04CB5062 Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00| 1250.00 0.00 2500.00 52500.00
176 01/03/2023 10:33 AM | IM23894000176 | 02/03/2023 08:57 AM | UK04CB9734 Unregistred N/A Soapstonc 100.00 500.00 50000.00( {250.00| 1250.00 0.00 2500.00 52500.00
177 01/03/2023 07:07 PM | IM23894000177 | 02/03/2023 05:31 PM | UKO04CB3944 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
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178 01/03/2023 07:08 PM | IM23894000178 | 02/03/2023 05:32 PM | UKO04CCO0166 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
179 02/03/2023 09:32 AM | IM23894000179 | 03/03/2023 07:56 AM | UKO04CB2413 | Unregistred N/A Soapstone 90.00 500.00 45000.00{ 1125.00f 1125.00 0.00 2250.00 47250.00
180 02/03/2023 09:37 AM | IM23894000180 | 03/03/2023 08:01 AM | UKO04CB8745 | Unregistred N/A Soapstone 70.00 500.00 35000.00 875.00 875.00 0.00 1750.00 36750.00
181 02/03/2023 09:48 AM | IM23894000181 | 03/03/2023 08:12 AM | UKO04CB8960 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
182 02/03/2023 12:18 PM | IM23894000182 | 03/03/2023 10:42 AM | UKO04CA8296 | Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00( 1250.00 0.00 2500.00 52500.00
183 | 02/03/2023 06:05 PM | IM23894000183 | 03/03/2023 04:29 PM | UKO04CBO0662 | Unregistred N/A Soapstone 60.00 500.00 30000.00| 750.00{ 750.00 0.00 1500.00 31500.00
184 | 03/03/2023 11:05 AM | IM23894000184 | 04/03/2023 09:29 AM | UKO4CB8967 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
185 03/03/2023 11:08 AM | IM23894000185 | 04/03/2023 09:32 AM [ UKO04CB6392 | Unregistred N/A Soapstone 120.00 500.00 60000.00} 1500.00{ 1500.00 0.00 3000.00: 63000.00
186 | 03/03/2023 11:10 AM | IM23894000186 | 04/03/2023 09:34 AM | UKO04CB0480 | Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00{ 1250.00 0.00 2500.00 52500.00
187 03/03/2023 03:24 PM | IM23894000187 | 04/03/2023 01:48 PM | UKO04CA9809 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00, 63000.00
188 03/03/2023 03:27 PM | IM23894000188 | 04/03/2023 01:51 PM | UKO5CA8599 | Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00] 1500.00 0.00 3000.00 63000.00
189 03/03/2023 04:58 PM | IM23894000189 | 04/03/2023 03:22 PM | UKO04CA9693 | Unregistred N/A Soapstone 90.00 500.00 45000.00| 1125.00f 1125.00 0.00 2250.00 47250.00
190 04/03/2023 03:16 PM | IM23894000190 | 05/03/2023 01:40 PM | UKO04CA9512 | Unregistred N/A Soapstone 70.00 500.00 35000.00 875.00 875.00 0.00 1750.00 36750.00
191 05/03/2023 10:28 AM | IM23894000191 | 06/03/2023 08:52 AM | UKO04CC0386 | Unregistred N/A Soapstone 80.00 500.00 40000.00| 1000.00{ 1000.00 0.00 2000.00 42000.00
192 05/03/2023-12:19 PM | IM23894000192 | 06/03/2023 10:43 AM | UKO04CB8596 | Unregistred N/A Soapstone 130.00 500.00 65000.00| 1625.00] 1625.00 0.00 3250.00 68250.00
193 05/03/2023 12:25 PM | IM23894000193 | 06/03/2023 10:49 AM | UKO05CA1292 Q:registred N/A Soapstone 120.00 500.00 60000.00| 1500.00{ 1500.00 0.00 3000.00 63000.00
194 06/03/2023 10:47 AM | IM23894000194 | 07/03/2023 09:11 AM | UKO04CB1924 | Unregistred N/A Soapstone 100.00 500.00 50000.00( 1250.00( 1250.00 0.00 2500.00 52500.00
195 07/03/2023 01:50 PM | IM23894000195 | 08/03/2023 12:14 PM | UKOQ4CB0662 | Unregistred N/A Soapstone %0.00 500.00 35000.00; 875.00 875.00 0.00 1750.00 36750.00
196 05/03/2023 11:19 AM | IM23894000196 | 10/03/2023 09:43 AM | UKO04CB8967 | Unregistred N/A Soapstone 90.00 500.00 45000.00| 1125.00] 1125.00 0.00 2250.00 47250.00
197 09/03/2023 11:21 AM | IM23894000197 | 10/03/2023 09:45 AM | UKO04CB0480 Un;egislrcd NA Soapstone 80.00 500.00 40000.00| 1000.00| 1000.00 0.00 2000.00 42000.00
198 09/03/2023 11:23 AM | IM23894000198 | 10/03/2023 09:47 AM | UKO04CA8993 | Unregistred N/A Soapstone 70.00 500.00 35000.00 875.00 875.00 0.00 1750.00 36750.00
199 | 09/03/2023 11:26 AM IM23894000199 | 10/03/2023 09:50 AM | UKO04CB6392 ”Unlr‘rcgistred N/A Soapstone “‘V)U.OO 500.00 45000.00| 1125.00| 1125.00 0.00 2250.00 47250.00
200 09/03/2023 11:28 AM | IM23894000200 | 10/03/2023 09:52 AM UK04C8896:)——k .l;nrcgislrcd N/A Soapstone 7790.00 500.00 45000.00{ 1125.00| 1125.00 0.00 2250.00 47250.00
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201 09/03/2023 11:30 AM | IM23894000201 | 10/03/2023 09:54 AM | UK04CB9614 Unregistred NA Soapstone 90.00 500.00 45000.00| 1125.00( 1125.00 0.00 2250.00 47250.00
202 09/03/2023 11:34 AM | IM23894000202 | 10/03/2023 09:58 AM | UK04CC0166 Unregistred N/A Soapstone 90.00 500.00 45000.00| 1125.00f 1125.00 0.00 2250.00 47250.00
203 09/03/2023 05:32 PM | IM23894000203 | 10/03/2023 03:56 PM | UK04CA8296 Unregistred N/A Soapstone 80.00 500.00 40000.00| 1000.00| 1000.00 0.00 2000.00 42000.00
204 09/03/2023 05:35 PM | IM23894000204 | 10/03/2023 03:59 PM | UKO04CB2413 Unregistred N/A Soapstone 70.00 500.00 35000.00| 875.00{ 875.00 0.00 1750.00 36750.00
205 10/03/2023 12:22 PM | IM23894000205 | 11/03/2023 10:46 AM | UKO04CB8839 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00 1500.00 0.00 3000.00 63000.00
206 | 10/03/2023 12:26 PM | IM23894000206 | 11/03/2023 10:50 AM | UKOSCA1292 | Unregistred N/A Soapstone 90.00 500.00 45000.00| 1125.00| 1125.00 0.00 2250.00 47250.00
207 10/03/2023 12:31 PM | IM23894000207 | 11/03/2023 10:55 AM | UKO04CA3186 Unregistred N/A Soapstone 120.00 500.00 60000.00{ 1500.00( 1500.00 0.00 3000.00 63000.00
208 10/03/2023 12:34 PM | IM23894000208 | 11/03/2023 10:58 AM | UKO04CB0655 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00] 1500.00 0.00 3000.00 63000.00
209 10/03/2023 03:25 PM | IM23894000209 | 11/03/2023 01:49 PM | UKO04CB9734 Unregistred N/A Soapstone 100.00 500.00 50000.00| 1250.00] 1250.00 0.00 2500.00 52500.00
210 10/03/2023 03:28 PM | IM23894000210 | 11/03/2023 01:52 PM | UKOQ4CA8599 Unregistred N/A Soapstone 120.00 500.00 60000.00] 1500.00| 1500.00 0.00 3000.00 63000.00
211 10/03/2023 03:31 PM | IM23894000211 | 11/03/2023 01:55 PM | UK04CA9809 Unregistred N/A Soapstone 120.00 500.00 60000.00( 1500.00| 1500.00 0.00 3000.00 63000.00
212 11/03/2023 10:18 AM | IM23894000212 | 12/03/2023 08:42 AM | UKO4CA9693 Unregistred N/A Soapstone 90.00 500.00 45000.00| 1125.00 1125.00 0.00 2250.00 47250.00
213 11/03/2023 06:33 PM | IM23894000213 | 12/03/2023 04:57 PM | UKO04CA9512 Unregistred N/A Soapstone 70.00 500.00 35000.00 875.00 875.00 0.00 1750.00 36750.00
214 12/03/2023 10:06 AM | IM23894000214 | 13/03/2023 08:30 AM | UKO04CB6392 Unregistred N/A Soapstone 120.00 500.00 60000.00( 1500.00| 1500.00 0.00 3000.00 63000.00
215 12/03/2023 02:36 PM | IM23894000215 | 13/03/2023 01:00 PM | UKO04CB8967 Unregistred N/A Soapstone 120.00 500.00 60000.00| 1500.00| 1500.00 0.00 3000.00 63000.00
216 13/03/2023 03:42 PM | IM23894000216 | 14/03/2023 02:06 PM | UKO04CC0166 Unregistred N/A Soapstone 120.00 600.00 72000.00| 1800.00| 1800.00 0.00 3600.00 75600.00
217 13/03/2023 04:43 PM | IM23894000217 | 14/03/2023 03:12 PM | UKO04CB3944 Unregistred N/A Soapstone 120.00 600.00 72000.00 | 1800.00{ 1800.00 0.00 3600.00 75600.00
218 14/03/2023 10:07 AM | IM23894000218 | 15/03/2023 08:31 AM | UK04CB0480 Unregistred N/A Soapstone 100.00 500.00 50000.00( 1250.00| 1250.00 0.00 2500.00 52500.00
219 14/03/2023 01:08 PM { IM23894000219 | 15/03/2023 11:32 AM | UKO04CA8296 Unregistred N/A Soapstone 120.00 600.00 72000.00 | 1800.00| 1800.00 0.00 3600.00 75600.00
220 14/03/2023 06:46 PM | IM23894000220 | 15/03/2023 05:10 PM | UK04CB0662 Unregistred N/A Soapstone 60.00 600.00 36000.00 900.00 900.00 0.00 1800.00 37800.00
221 14/03/2023 06:48 PM | IM23894000221| 15/03/2023 05:12 PM_| UKO04CB5062 Unregistred N/A Soapstone 80.90 600.00 48540.00| 1213.50| 1213.50 0.00 2427.00 50967.00
222 15/03/2023 03:59 PM | IM23894000222 | 16/03/2023 02:23 PM | UKO04CB7369 Unregistred N/A Soapstone 120.00 ‘ 4600.00 72000.00{ 1800.00{ 1800.00 0.00 3600.00 75600.00
223 15/03/2023 04:02 PM | IM23894000223 | 16/03/2023 02:26 PM | UK04CB8967 Unregistred N/A Soapstone 120.00 600.00 72000.00| 1800.00] 1800.00 0.00 3600.00 75600.00
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224 15/03/2023 05:27 PM | IM23894000224 | 15/03/2023 07:57 PM | UKO04CA9693 Unregistred N/A Soapstone 120.00 600.00 72000.00| 1800.00( 1800.00 0.00 3600.00 75600.00
225 16/03/2023 10:06 AM | IM23894000225 | 17/03/2023 08:30 AM | UKO04CB6392 Unregistred N/A Soapstone 120.00 600.00 72000.00 | 1800.00{ 1800.00 0.00 3600.00 75600.00
226 16/03/2023 02:18 PM | IM23894000226 | 17/03/2023 12:42 PM | UKO04CB2413 Unregistred N/A Soapstone 110.00 600.00 66000.00| 1650.00 1650.00 0.00 3300.00 69300.00
227 | 16/03/2023 03:13 PM | IM23894000227 | 17/03/2023 01:37 PM | UKO4CA9512 | Unregistred N/A Soapstone 80.00 600.00 48000.00| 1200.00| 1200.00 0.00 2400.00 50400.00
228 17/03/2023 06:29 PM | IM23894000228 | 18/03/2023 04:53 PM | UKO04CB0480 Unregistred N/A Soapstone 110.00 600.00 66000.00| 1650.00{ 1650.00 0.00 3300.00 69300.00
229 18/03/2023 10:03 AM | IM23894000229 | 19/03/2023 08:27 AM | UKO04CA8993 Unregistred N/A Soapstone 115.00 600.00 69000.00| 1725.00{ 1725.00 0.00 3450.00 72450.00
230 18/03/2023 05:00 PM | IM23894000230 | 19/03/2023 03:24 PM | UKO04CB0662 Unregistred N/A Soapstone 75.00 600.00 45000.00( 1125.00{ 1125.00 0.00 2250.00 47250.00
231 18/03/2023 05:21 PM | IM23894000231 | 19/03/2023 03:45 PM | UKO04CB8839 Unregistred N/A Soapstone 120.00 600.00 72000.00 | 1800.00{ 1800.00 0.00 3600.00 75600.00
232 19/03/2023 11:49 AM | IM23894000232 | 20/03/2023 10:13 AM | UKO04CB0416 Unregistred N/A Soapstone 120.00 600.00 72000.00| 1800.00| 1800.00 0.00 3600.00 75600.00
233 19/03/2023 02:05 PM | IM23894000233 | 20/03/2023 12:29 PM | UKO04CB8967 Unregistred N/A Soapstone 120.00 600.00 72000.00 1800.00] 1800.00 0.00 3600.00 75600.00
234 19/03/2023 04:24 PM | IM23894000234 | 20/03/2023 02:48 PM | UKO04CB6392 Unregistred N/A Soapstone 120.00 600.00 72000.00| 1800.00| 1800.00 0.00 3600.00 75600.00
235 20/03/2023 10:13 AM | IM23894000235 | 21/03/2023 08:37 AM | UKO04CB5062 Unregistred N/A Soapstone 120.00 600.00 72000.00( 1800.00{ 1800.00 0.00 3600.00 75600.00
236 20/03/2023 12:50 PM | IM23894000236 | 21/03/2023 11:14 AM | UKO4CB9614 Unregistred N/A Soapstone 120.00 600.00 72000.00| 1800.00| 1800.00 0.00 3600.00 75600.00
237 20/03/2023 12:52 PM | IM23894000237 | 21/03/2023 11:16 AM | UKO04CB8960 Unregistred N/A Soapstone 120.00 600.00 72000.00( 1800.00] 1800.00 0.00 3600.00 75600.00
238 20/03/2023 12:54 PM | IM23894000238 | 21/03/2023 11:18 AM | UKO4CA8296 Unregistred N/A Soapstone 120.00 600.00 72000.00| 1800.00| 1800.00 0.00 3600.00 75600.00
239 21/03/2023 03:18 PM | IM23894000239 | 22/03/2023 01:42 PM | UKO4CA9693 Unregistred N/A Soapstone 90.00 600.00 54000.00( 1350.00| 1350.00 0.00 2700.00 56700.00
240 21/03/2023 03:20 PM | IM23894000240 | 22/03/2023 01:44 PM | UKO04CB8914 Unregistred N/A Soapstone 90.00 600.00 54000.00{ 1350.00| 1350.00 0.00 2700.00 56700.00
241 17/05/2023 10:46 AM | IM23894000241 | 18/05/2023 11:10 AM | UKO04CB6392 Unregistred N/A Soapstone 110.00 700.00 77000.00( 1925.00{ 1925.00 0.00 3850.00 80850.00
242 17/05/2023 05:46 PM | IM23894000242 | 18/05/2023 04:10 PM | UKO04CB8839 Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00 95550.00
243 | 20/05/2023 11:00 AM | IM23894000243 | 21/05/2023 07:06 AM | UK04CB8967 Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00{ 2275.00 0.00 4550.00 95550.00
244 20/05/2023 11:02 AM | IM23894000244 21/05/“2023 07:08 AM | UK04CB6392 | Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00 95550.00
245 22/05/2023 02:45 PM | IM23894000245 23/05/2;)‘2-‘3 01:09 PM | UKO04CC1238 | Unregistred N/A Soapstone 140.00 700.00 98000.00{ 2450.00 2450.‘0(; 0.00 4900.00 102900.00
246 22/05/2023 02:49 PM | IM23894000246 23/(;5/:20273 01:13 PM | UK04CB8839 | Unregistred N/A Soapstonc ‘ 130.00 700.00 91000.00| 2275.00 2275.0; 0.00 4550.00 95550.00
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247 23/05/2023 02:11 PM | IM23894000247 | 24/05/2023 12:35 PM | UK04CCO166 Uunregistred N/A Soapstone 135.20 700.00 94640.00| 2366.00| 2366.00 0.00 4732.00 99372.00
248 24/05/2023 11:57 AM | IM23894000248 | 25/05/2023 10:21 AM | UKO04CB8967 Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00| 95550.00
249 24/05/2023 11:59 AM | IM23894000249 | 25/05/2023 10:23 AM UK04CB6392 | Unregistred N/A Soapstone 120.00 700.00 84000.00| 2100.00{ 2100.00 0.00 4200.00 88200.00
250 | 25/05/2023 03:47 PM | IM23894000250 | 26/05/2023 02:11 PM | UKO04CB0480 Unregistred N/A Soapstone 100.00 700.00 70000.00| 1750.00{ 1750.00 0.00 3500.00 73500.00
251 26/05/2023 05:08 PM | IM23894000251 | 27/05/2023 03:32 PM UKOQ4CA9693 | Unregistred N/A Soapstone 100.00 700.00 70000.00{ 1750.00| 1750.00 0.00 3500.00 73500.00
252 26/05/2023 05:13 PM | IM23894000252 | 27/05/2023 03:37 PM UK02CA0238 | Unregistred N/A Soapstone 120.00 700.00 84000.00| 2100.00| 2100.00 0.00 4200.00 88200.00
253 26/05/2023 05:17 PM | IM23894000253 | 27/05/2023 03:41 PM UKO02CA1238 | Unregistred N/A Soapstone 120.00 700.00 84000.00 2100.00{ 2100.00 0.00 4200.00 88200.00
254 27/05/2023 11:41 AM | IM23894000254 | 28/05/2023 10:05 AM UKO04CB8870 | Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00] 95550.00
255 27/05/2023 01:53 PM | IM23894000255 | 28/05/2023 12:17 PM | UKO04CA9099 Unregistred N/A Soapstone 150.00 700.00 105000.00 | 2625.00( 2625.00 0.00 5250.00 110250.00
256 27/05/2023 01:56 PM | IM23894000256 | 28/05/2023 12:20 PM | UK04CB9614 Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00) 95550.00
257 27/05/2023 04:51 PM | IM23894000257 | 28/05/2023 03:15 PM | UKO04CC0477 Unregistred N/A Soapstone 140.00 700.00 98000.00 2450.00] 2450.00 0.00 4900.00 102900.00
258 27/05/2023 04:55 PM | IM23894000258 | 28/05/2023 03:19 PM UKO04CB8967 | Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00, 95550.00
259 28/05/2023 10:25 AM | IM23894000259 | 29/05/2023 08:49 AM UKO04CB0899 | Unregistred N/A Soapstone 120.00 700.00 84000.00| 2100.00! 2100.00 0.00 4200.00| 88200.00
260 28/05/2023 10:27 AM | IM23894000260 | 29/05/2023 08:51 AM UKO04CB6392 | Unregistred N/A Soapstone 120.00 700.00 84000.00| 2100.00( 2100.00 0.00 4200.00| 88200.00
261 29/05/2023 12:43 PM | IM23894000261 | 30/05/2023 01:43 PM UKO04CC0621 | Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00, 95550.00
262 30/05/2023 10:18 AM | IM23894000262 | 31/05/2023 08:42 AM UK04CB8967 | Unregistred N/A Soapstone 130.00 500.00 65000.00| 1625.00] 1625.00 0.00 3250.00, 68250.00
263 30/05/2023 10:20 AM | IM23894000263 | 31/05/2023 08:44 AM UKO04CB8870 | Unregistred N/A Soapstone 130.00 500.00 65000.00; 1625.00{ 1625.00 0.00 3250.00 68250.00
264 30/05/2023 02:10 PM | IM23894000264 | 31/05/2023 12:34 PM UKO04CB8960 | Unregistred N/A Soapstone 140.00 700.00 98000.00 | 2450.00( 2450.00 0.00 4900.00 102900.00
265 30/05/2023 06:58 PM | IM23894000265 | 31/05/2023 05:22 PM UKO04CB8839 | Unregistred N/A Soapstone 135.00 700.00 94500.00| 2362.50( 2362.50 0.00 4725.00 99225.00
266 31/05/2023 09:57 AM | IM23894000266 | 01/06/2023 08:21 AM UK04CC0535 | Unregistred N/A Soapstone 140.00 700.00 98000.00_ 2450.00( 2450.00 0.00 4900.00 102900.00
267 31/05/2023 09:59 AM | IM23894000267 | 01/06/2023 08:23 AM UK04CB6392 | Unregistred N/A Soapstone 130.00 700.00 91000.00| 2275.00| 2275.00 0.00 4550.00, 95550.00
268 31/05/2023 12:15 PM | IM23894000268 | 01/06/2023 10:39 AM UKO04CB7369 | Unregistred N/A Soapstone 140.00 700.00 9800;(;— | 2450.00( 2450.00 0.00 4900.00 102900.00
269 31/05/2023 12:17 PM | IM23894000269 | 01/06/2023 10:41 AM UKO04CBO0655 | Unregistred N/A Soapstone 165.00 700.00 11550000} 2887.50| 2887.50 0.00 5775.00 121275.00
Page 12 of 13 o N »
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Sr.No. Date Form Neo Valid Upto Vehicle No Purchaser Purchaser Mineral Weight Rate/ Sale Value SGST | CGST IGST Payble Sal'e Value

GSTIN (Quintal) | Quintal | w/o Tax (3) ®) (9] (3] Tax (3) With Tax
270 01/06/2023 01:02 PM | IM23894000270 | 02/06/2023 11:26 AM | UK04CC0166 Unregistred N/A Soapstone 100.00 700.00 70000.00f 1750.00| 1750.00 0.00 3500.00 73500.00
271 01/06/2023 01:04 PM | IM23894000271 | 02/06/2023 11:28 AM | UK04CA9693 Unregistred N/A Soapstone 100.00 700.00 70000.00| 1750.00| 1750.00 0.00 3500.00 73500.00
272 03/06/2023 02:34 PM | IM23894000272 | 04/06/2023 12:58 PM | UKO04CB8967 Unregistred N/A Soapstone 120.00 700.00 84000.00( 2100.00| 2100.00 0.00 4200.00 88200.00
273 03/06/2023 02:37 PM | IM23894000273 | 04/06/2023 01:01 PM | UKO04CB0480 Unregistred N/A Soapstone 110.00 700.00 77000.00{ 1925.00| 1925.00 0.00 3850.00 80850.00
274 | 10/06/2023 10:07 AM | IM23894000274 | 11/06/2023 08:31 AM | UKO04CA9693 Unregistred N/A Soapstone 119.80 700.00 83860.00 2096.50| 2096.50 0.00 4193.00 88053.00
275 | 11/06/2023 01:21 PM | IM23894000275 | 12/06/2023 11:45 AM | UK04CB8839 Unregistred N/A Soapstone 135.00 700.00 94500.00 | 2362.50| 2362.50 0.00| 4725.00 99225.00
276 12/06/2023 12:05 PM | IM23894000276 | 13/06/2023 10:29 AM | UKO04CB0480 Unregistred N/A Soapstone 120.00 700.00 84000.00( 2100.00| 2100.00 0.00 4200.00 88200.00
277 15/06/2023 09:34 AM | IM23894000277 | 16/06/2023 07:58 AM | UK04CB8967 Unregistred N/A Soapstone 120.00 700.00 84000.00| 2100.00| 2100.00 0.00 4200.00 88200.00
278 15/06/2023 09:36 AM | IM23894000278 | 16/06/2023 08:00 AM | UK04CB6392 Unregistred N/A Soapstone 120.00 700.00 84000.00( 2100.00| 2100.00 0.00 4200.00 88200.00
279 15/06/2023 09:40 AM | IM23894000279 | 16/06/2023 08:04 AM | UK04CB8839 Unregistred N/A Soapstonc 134.40 700.00 94080.00 2352.00| 2352.00 0.00 4704.00 98784.00
Grand Total 32377.60 17394291.38 |434857.31[434857.31 0.00] 869714.62 18264006.00

Print Date and Time 22-Nov-2023 12:34:15 PM
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. ulaa.uac.uk@gmall.com

State Level Environment
Assessment Authority,
Indiranagar  Colony,

Road, Dehradun- 248006
{(Constituted by Ministry

Change Government of Indla.)
Phone No- 0135-3610581
Email- selaa.seac.uk@gmall.com

E.C.No-2 £6-01(83)12019

e
M/s J.D. Minerals,

Shri Rajendra Singh Dafoti,

impact

Seemadwal

Environment, Forests and Climate

Dated- /3 -08-2021

RIO-B-54 Judge Farm, Choti Mukhanl, Haldwani District-Nainital.

Sub: Sg:lro&monm Clearance under EJA notification dated 14.09.2006 for Extraction of
pstone at Vill- Bajeta, Tehsil- Munsarl, Dist- Pithoragarh. (Area-17.967 Ha).
Ummhﬁnglv take reference to your online proposal No SIA/UK/MIN/G6046/2021 submitted to SEIAA
and regarding aforementioned subject. The details about the project site and proposal for EC
as per the documents submitted by the project proponent is as under:-
S:No _Details Reply )
1 Name of the Proponent M/s J.D. Minerals Shri Rajendra Singh Dafoti. ,
2 | Project Site Village: Bajeta, Tehsil - Munsyari, District- Pithoragarh |
3 Project Site Coordinates Latitude - 29°56'44.53"N to 29°57'13.58"N
Longitude- 80°13'61.75"E to 80°14'08.96"E
4 Type of project Mining as per Schedule 1(a) of E(A Notification 2006
5 Mine Lease Area 17.967 Ha
6 Project Category as per B-1
EIA Notification 2006
7 New or Ongoing Site New Site
8 Letter of Intent Letter of intent has been issued by state govemment to M/s
J.D. MINERALS vide Letter No Vide LOI no. 2248/Vii-
1/2018/1(13)/18 dated 12.10,2018 for a penod of 50 years.
8 | Method of Mining_ Opencast Mechanized Method ;
10 | Total Mineable Reserve 250614 Tonnes
11 | Estimated Quantity 68231tonnes/annum
12 | Thickness of soil 0.20m (average thickness)
13 | Mining Shall be carried out | In pit | 30m (from 1468mRL to 1438mRL) in pit {1, 18m (From
from 1420mRL to 1402mRL).
[ 14 | Mine area under cluster Applied area greater than 5.0hactare.
| 15 ] Slopes and ultimate face Face slope of benches shali be 70” and the ultimate slope will
[ slope be 38°
{ 16 [ No. of Pits(Proposed | Two Pits viz Pit-l & I
Exploration)
17 | Project Cost/EMP Cost T67.34 Lacs
¥10.52 Lacs
18 | Corporate  Environment | 5 % of the projsct cost
Responsibility (CER) _ .
19 | Whether any tree felling is | No |
involved !

The SEAC during its meeting held on 8" August, 2021 had underiaken appraisal of the above

project. it has been found that the proposal Is classified under Category B1 of EIA Notification 2006.
The proponent has submitted PFR, EMP and other relavant documents as desired. After due
examination of the relevant documents/certificates submilted by the project proponent and additional

clarification furnished

in response to its observations earlier, SEAC has recommended the grant of

Environmental Clearance for the above project, subject to compliance of the EMP and other sUpulale«i
conditions. SEIAA during its meeting dated 10" - 11™ August, 2021 considered the above proposa
based on the recommendation of SEAC. After due examination and deliberation, the 38 1ol
Uttarakhand hereby accords Environmental Clearance for the above project under category &

/*_{/ !
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(ienenl Conditions

c3lon 2006 (as amended from time to time ‘ '
; d . liance with the
Pecific and other conditions mentioned below:-) *ublect 1o the strict complance wi

+ 'Ne mining/extraction of mineral ang progressive
2.

3. _Thf project area shall be strictly used for the activities permitted. The workers will be strictly
instructed to not 'to enter in the adjoining forast and not to harm any wildlife and existing
. vegetation for their various needs. No work shall be carried out after sunset
. I::l :;:;at mgmegs \:Lllnt:i:'r:‘sat:‘i;to‘egetro l;arg Minimum. Though mostly focal labour will be
oyed, staying a i
provided fo Gooking pUpose ¥ing at site, not fuel wood based support will be
Sufficient numbers of dustbins will be provided to iabourers for collectio i

n of their daily use

garbage, Blo-degradable & solig garbage will be collected | i '
of these garbage wit o ascortaiy In separated bins & proper disposal

6. Atno stage mining shall be carrieq out after exhausting extraction of 1 i
Quantity as stated above, " e estmaled mineable

7. The mining operation would provide local employment and bring economic benefits to local
population.

8. Tpe Proponent should provide Eco-friend!
directed to use the sanitation facilities pro
project site. Sufficient numbers of Bio-Toi
fiver flow bed.

8. Wild Animals bein
to sunrise) time.

10. All workers shall be imparted basic knowledge regarding the Do's and Don'ts of working
within Forest Areas.
1

. Photography of the proposed mining site (preferably using Drone) should be done and
submitted to SEIAA along with hall-yearly compliance report.

12. The project proponent shall submit half yearly compliance report of stipulated conditions of

Environment Clearance in soft copy through PARIVESH PORTAL given link:

https:/iparivesh.nic.in. The compliance report shall also be e mailed to the Regional Office
in Dehradun in moef ddn@gqov.in

y toilets for the workforce. The workers shall be
vided at project site and instructed not to itter the
lets will be provide to workers at safe distance from

9 sensitive to noise, no project activities shall be carried out at night (sunset

-

2- Conditions foroperation phase

1,

The project proponent should advertise with basic detalls at least in two widely circulated local
newspapers, within seven (7) days of the receipt of the clearance letter informing that the project
has been accorded environmental clearance by the State Environment Impact Assessment
Authority, Dehradun and a copy of the same be sent fo the Regional Office of Ministry of
Environment, Forest and Climate Change, Government of India located at 25 Subhash, Road
Dehradun. ‘
The legal status of the mining lease area shall remain unchanged and the Environment
Clearance shall remain co-terminus with lease period. The mined lease area shall not be used
for any purpose other than that specified in the proposal. . .
The mining/extraction of soapstone shall not be done without approved mine plan from
designated authority. The mine plan should be revised every 5 years and no fresh mine plan
shall be prepared without site inspection by designated authority. _
The boundary of the mined lease area shall be demarcaled on ground by erecling piliars, each
inscribed with its serial number, DGPS coordinates, forward and back bearing, and distance from
adjoining pillars etc. This demarcation will be ensured by the Revenue Department. A bench
mark will be established to monitor depth of the mining. A safety zone of 7.5 mt (surrounding the
ine si | be left free from mining. N
?h? miﬂ:u)\;h sahlall be carried out by ‘:gen cast mechanized method without adopting drilling and
blasting operation. The uss of hand held mechanically driven equipment is permitied. The use of
any electrically driven machinery shail remaln prohibited and only hand held tools shall be used
xtraction ineral.
g:puono m;flr?: t:‘m carried out during sunrise Lo sunsel period only. it shall not involve
felling of trees and clearance of vegetation. There shall be no permanent construction at the site
excepl temporary erection of first aid room, office, store, drinking water shed, rest shoner. olc.
The process of mining and quantity of extractable mineral and subsequently progressive mine
closure shall be as per the approved mine plan. The mining operation shall be carried out cm
Upper level to Lower level by formation of benching pattern. The maximum height of ben
shall not exceed 1.5 mt and ulimate pit slope shall be kapt at 38 degrees.

"~
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8. .
The maximym permissible depth for

mining of soapstg, not exceed 6 meters or depth of
gmUnd Water table whichever s less. During first rp o ohall nol exceed f

hall not exceeq 3 me '@ years of mining lease the depth of mining
X ters. Mining beyond 6 melers will ; e
Xtraction of minor mineral is permitted from 1 o considared afer sie visi by SEAC

ubs Clober of every year to 15" June of the
seasg?\us\?l year. It shall be ensured activity Is carried out during the monsoon
- 9ainst flash flood during 1" June to 15" June

9, stabillzation and cultivation, The
» e ‘
w!ll be Subsequently vacated.and back filled In mine g:‘;:o;&!;{lyTﬁt‘;aa(:g;ngzﬁl:rr:glddit:‘n:ﬁevggg
will be backfilled during rains and land made sultable for cultivat
retreating manner from Lower level to Upper level, Mining a
Simultaneously once space is availabie,
1. Ng _disturbance to natural drainage s
MiXing of wastes is allowed. The dy earby nallahs/water
ies anq mai_ntained at a distance of at jeast 100 meters. The external dump shall be protected
against sludelshp py adopting suitable mechanical and vegetative measures, Proponent should
zgzguuztb :n rzt:;gz\%'a wuall.c:loagdthe nallahlslde. with suitable height to protect soil erosion. The
, check dam a i ies i
| ;i_:mp yard shal oo el nd planting of grass species/soil binding dwarf species in
2

lon. Back filling shall be done In a
ctivity and back filling shall be done

0ading of vehicles as against standard noms fixed by
Central Government/State GovemmenVHon'ble Courts from time to time.

13. The project proponent shall regulate and maintain record of the quantity of soapstone extracted

during a season. The monitoring shall be ensured by Mines Department/District Administration
from time to time.

14. There shall be no labour ‘€amp-in. the mining.lease area. for the labour engaged in mining of
soapstone. The labour engaged

in mining shall be provided free fusl wood/alternate source of
energy to avoid any pressure on adjoining forest land

15. Proponent should submit surface water quality and ambient air quality monitoring report as
committed in EMP, with suitable parameters.

16. Under corporate social responsibility proponent should develop community services such as
drinking water, education, housing, sanitation, heal

th, safety and medical facilities, public
transportation and communication, social welfare etc,
17. The proponent shall erect eco-friendly mobile toilets for the workforce
disposal of solid waste as per the existing provisions/rules/guidelines.
18. Minimum 18000 plants will be planted in nearby Van Panchayat first a
their maintenance in the next three years. The species selection shall be site specific and cater
to the demand of the Van Panchayat. The Divisional Forest Officer, Pithoragarh shall ensure the
compliance. Besides this the-proponent shall develop 5 meter wide dense plantation of shrubs
around the mining site.
19. The Geology and Mining department shall Identify an agency for re
quality of ground water of existing hand pumps and tube wells in th
20. The project proponent shall formulate a transparent and unbiased
laborers for sustainable extraction of the minerals from the mining lease area. The project
proponent shall ensure that maximum local labour be engaged and hence opportunities of
employment be provided. The project proponent shall follow all safety measures for labour force
engaged in accordance with relevant Acts/Rules.
21. The project proponent shall prepare the plan of mining in conformity with the mine lease
conditions and the Rules prescribed in this regard thereby clearly deiineating the ‘No Work Zone'

in the mine lease area l.e. at least 100 mt distance from Nallahs/Water Bodles, bridges,
educational institution or structures of historical importance.

22. Effective safeguard measures, such as regular waler sprinkling shall be carried out in critical
areas prone to air poliution and having high levels of particulate matter such as loading and
unicading point and all transfer points. it shall be ensured that the Ambient Air Quality

paramelers conform to the norms prescribed by the Ceniral Pollution Control Board in this
regard.

23. The project proponent shall provide protective respiratory devices to workers working in dusty
areas and they shall aiso be provided with adequate training and Information on safety and
health aspects. Periodical megical examination of the workers engaged in the project shall be
carried out and records maintained.

24. The proponent shall provide eco-friendly mobiie tollets for the workforce at site and shall ensure
disposal of solid wasts ag per the exis

ting provisions/rulesiguidelines.
s

at site and shall ensure

nd second year followed by

gular/periodical monitoring of
@ vicinity of the mining site.
procedure for engagement of
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25 The project
r
26 g?,d Guw“""z: %z’r‘?:; 3:;":;}:;{;\ ?g:“:‘g”ance kl)l provisions of the all Acts, Rules, Regulations
- Photography of . @s applicable o the project
' pmponen? s);\gwtl:g %rggozggrm:? I't‘g site as well as the planl:lgn il(es undertaken by the project
SEIAA and reglonal office of JOOESF;rgUId be done (prefarably using Orone) and submitted to
- compliance report. C. Govt of India gl Dehradun along with hait-yeorly
28 ;2{:‘;{ proponent will strictly comply with EMP/EIA.
Pouunon"aﬁ’gﬂéo\:ﬂ geaf\ée to submit EMP/EIA report to Mining Department (Lessee) and
2. The project proponent sh Il;e gelting work order/Consent lo Established or Operate.
Environment &o shall submit half yearly compliance report of stipulated conditions of
hitps:/iparivesh °|a rance in sot copy through PARIVESH PORTAL glven fink:

Entire Operation .
Soapstone In the

1) The Environmental Clearance is being granted for mining/extraction of
a shall remaln unchanged and

approved Mina Lease Area. Legal stalus of tha mining lease are
tr;‘e Environmental Clearance is belng granted only for the laase period. The mined lease are3

) §‘_ all not be used for.any purpose other than that specified In the proposal.
) The maximum permissible depth for mining of Soapstone shall not exceed 6 meter of depth of
ground water table whichever Is less. During first five years of mining lease the depth of mining
shall not exceed 3 meters. Mining beyond 6 meters shail be granted after site visit by SEAC.
However, Authority may also visit the site In operatlonal phase, whenever it Is found to be

nacessary.
3) Reciamation of the mine lease area shall be through back filling, stabilization and cultivation. The
waste and top soil generated during mining shall be temporarily stacked In external dump which
will be subsequently vacated and back filled in mined out pits. The waste generated In the area
will be backfilled during rains and land made suitable for cuitivation. Back filling shall be done ina
retreating manner from Lower level to Upper level. Mining activity and back filling shall be done

simultaneously once space is available.

4) The dump site shall be kept away from the nearby naliahsiwater bodles and maintained at a
distance of at least 100 meters. The external dump shall be protected against slide/sllp by
adopting suitable mechanical and vegetative measures. The construction of toe wall, check dam

and planting of grass species/soil binding dwarf species in dump yard shall be done as given in

mining plan.

5) The project proponent shatt undertake transpo
manually or by mule. Further it shall strictly adhere to th
refraining from use of poliuting and less fuel-efficient vehicles for
1o final destination. There shall be no over Joading of vehicles as against standa
Central Government/State Government/Hon'ble Courts from time to time.

6) The project proponent shall regulate and maintain record of the quantity of Soapstone extracted

during a.season. The monitoring shall be ensured by Mines Department/District Administration

from time to time.

7) There shall be no labour camp in the mining lease area for the labour engaged in mining of
Soapstone. The labour engaged in mining shall be provided free fue! wood/alternate source of
energy to avoid any pressure on adjoining forest iand.

8) The project proponent shall formulate a transparent and unblased procedure for engagement of
labourers for susOtainable extraction of the minerals from the mining lease area. The project
proponent shall ensure that imaximum local labour be engaged and hence employment
opportunily provided. The project proponent shall follow all safety measures for labour force

engaged In accordance with relevant Acts/Rules.
other activities, will also install Solar lights and

g) Under CER, Project Proponent apart from
the local groups (Mahilamangal dal/Yuvakmangal

distribute forest fire fighting equipments to
dalVanpanchayat) in the adjoining villages close o forest areas in consullation with local Forest

Officiais.
shall provide proteclive respiratory devices to workers working in dusty

10) The project proponent
areas and they shall also be provided with adequale lraining and Informat
health aspects. Periodical medical examination of the workers angaged in a,hk;“p‘,’;};f':,?a,f’ 22

carried out and records maintained.
11) The project proponent shall ensure compllance to provisions of the all Acts, Rules, Regulations

and Guidalines, for the time being In force, as applicable to the
" roject.
12) The abov'e :anvlronmenw saleguards shall be lmplemenledp;njhner and spirit. The project
zw::etg t: ’l:uosubushEnvlronmanl Moniloring Cell and aiso submit six mo‘:\thl. com:llance
13) The SEIAA is Aulhorly and teglonal offcs of MoEF8CT. Govt ofIndla at Dehradun.
also to take action lncludir?gg ?::to)l:l‘:)cg'u:f‘mid‘ggo ﬂ;'nst:?gu:m measures If found necessary and
This EC is bei g under prov jon 2006.
s EC i being granied subject{o compliance of Hon'ble Cout o,é:ﬁ",::ﬂ: &?ﬁ’:ﬁ:‘. o tme

[ 4

nation of mineral from pit head to road head
e norms of Transport Department in
transporting extracted minerals
rd norms fixed by
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al Green Tribunal, if
f the National Green

) I;ri?unal Act, 2010.
itis found that if condltions lald down b ' spend
or cancel this Environmental Clearance. y the Authorlty are violated, the Authority may susp

4- Specific Conditions:- (To be followed b Director Industry, Geology and Minin Unit, Govt.

f Uttarakhand).

of Uttarakhand).

1= Mining and Geology department of the State Goverment should recalculate the maximurm

2-

In view of the COVID-18 scenario, social distancing at work-place shall be m
other conditions and safeguard shall be ensured as directed by Government of In

production leveis-and inform the Authority accordingly.
A study shall be carried out at least In over a year through mines and geology department 0
avoid over exploitation of mineral, which may adversely affact the dynamics of site. A copy of
said study report shall be submitted to the Reglonal Otfice of the Ministry of Environment,
Forest and Climate Change at Dehradun and SEIAA, Uttarakhand.

The Geology and Mining unit of Industry Depariment shall Ide
regular/periodical monttoring of quality of ground water of existing hand pumps
in the vicinity of the mining site.

Digital processing of the entire lease area using remote sensing technique should be done by
Geology and Mining department regularly and report should be submitted to the Ministry of
Environment and Forests, Regional office at Dehradun and SEIAA, Uttarakhand.

aintained, and such
dia, Government of

ntify an agency for
and tube wells

Uttarakhand and concerned District Magistrate from time to time.

Your’'s Faithfully

(Sushanta ar Pattnaik)
Member Secretary,
SEIAA, Uttarakhand

No- o6 € 01(83)/2019 dated- as above
Copy for information and necessa tion to-

APCCF, Regional office (Central) MoEFCC Govt of India, 25 Subhash Road, Dehradun.
Additional Chief Secretary, Forests & Environment, Government of Uttarakhand, Dehradun.
Director Industries, Geology & Mining Unit Govt of Uttarakhand Dehradun

. District Magistrate, Pithoragarh.

Member Secretary, UEPPCB, IT Park Dehradun.

Divisional Forest Officer, Pithoragarh.
Guard File for uploading in Parivesh Website. /

{Sushanta Kumar Pattnaik)
Member Secretary,
SEIAA, Uttarakhand



5

ST -0

428










')c

P

§ Zxd GOLDEN GREEN NURSERY
‘“‘/ A", "lypcm of Plants, Indoor & (]ut:lfmr metﬁs Flower Plants etc. '

Bora Colony Nurwe:y, Near Mandi Gate, Bammy Road, Haidwam { Ham}tai) Uttarakhand
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* Ali Disputes subject to Haldwani Jurisdiction only. L\ -
e E.&OE ) XV\\‘M Auth

lesvn @ € IR/ Gl EIPIDIY. LG [ Date .. D® s'lh-‘aﬂﬁ
S R HSN TOTALVALUE
Ne. PARTICULARS Code Qty. Refle Exemptod | 65T 5% | GST12% | G37T 3%
0 &w eqq 06l | oo | 26 |Yaos
@ @w\xm/ 0602 | (g0 (S (S0 2
/ﬁ* / t
& HW Bu-,k 060 2| S 26 |red
Ok o
;,/ cehy 6log | 54 (s~ | 95t f
Vs
) S g, .
it ‘glf‘f 8bog 9 1
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e e 0600 |Joeo | Qo |RUIer |
\
!
Total Value without Tax w | -
| —
' BANK DETAILS CGST @ 0% |2%i%| 6% | 9% l
Name : Golden Green Nursery )
B+ As Bank SGST @ 0% [2%4%)| 6% | 9% | |
Branch : Talli Haldwani IGST @ 0% | 5% |12%|16%| |
A/c. No.: 920020019764444 Total Value with Tax q 2 S.U‘“
IFSC  : UTIB0000584 4= -
GRAND TOTAL i
z29950 [
e Goods once sold will not be taken back. For - GOLDEN GREEN NéRSERY
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